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(b) Yes .• 11 are working and none 
has been closed. 

(c) Does not arise. 
(d)-

p.e.a.s. J~xchan~~i 

D,)hra Dun 15 , 
G,U",wal 10 I 
Tt-hri-Garhwal 1 
AlmClra 4 2 
Nainhal 11 2 

(e) During the current year, three 
Public Call Offices have already been 
opened at Badrinath. Joshimath and 
Nandprayag in Garhwal District. No 
more PubEc Call Offices are proposed 
to be o;>ened during the year. Two 
'exchanges, namely, at Badrinath (Galh-
wal District) and Rudrapur Tarai 
(N1ini Tal District) have been pro-
grammed to be opened during this 
year. 

FOODGRAINS FROM HYDERABAD 

50t. Sbri Wagbmare: (a) Will the 
Minister of Foqd and Agriculture be 
pleased to state the quantity of food-
grains r~cnived by the Centre from 
Hyderabad State during 1951 and 
1952? 

(b) What quantity and what type of 
foodgrain was given by the Centre to 
Hvrlerabad State during these two 
years? 

(c) Is the foodgrains so imported or 
exported subject to duty in the form 
nf r{(lTCJTuir,: levied under Hyderabad 
la\v? 

The Deputy Minister of Commerce 
B'ld I.,otu<try (Shri Karmarkar): (a) 
Hvrlerabad supolied 330 tons of long 
wheat durin;! 1951 and have offered 
666 tons ~f the same grain during 1952. 

(b) Hyderabad was supplied 1,29,000 
tons of foodgrains in 1951 comprising 
17.000 tons of rice, 96,000 tons of 
wheat and 16,000 tons of other grain. 
During 1952 so far, they have been 
supplied 51.200 tons of food grain of 
which 3.900 tons Is rice, 38,900 tons 
wheat and 8,400 tons other grain. 

(c) A reference has been made to 
the Government of Hyderabad and in-
formation will be laid on the Table of 
the House when received. 
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The Deputy Minister of Commerce 
and Industry (Shri Karmarkar): (a) 
The system of procurement varies from 
one State to another as local conditions 
'Ire different in each State. 

(b) Procurement is arranged for by 
the State Governments, but the system 
best suited for each 'State is decided 
in consultation with the Central 
Govemlnent. 




